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Sr. No. NAME STATION DISTRICT PROPOSED POSTING

Shri1 Vasave D.T. Mangrulpir WashimPune

Shri Tambe RJ.2 Indapur AurangabadPune Vaijapur

Shri Yeolekar N.L.3 Jalna Pune

Shri Shaikh I.R.4 Sangh JalnaVita

Shri Phatangare M.N.5 Parbhani Islampur Sangh

Shri Choudhari B.U.6 Osmanabad Pune

Shri7 Rao M.M. Sangh Ahmednagar

8 Smt. Bhosale H.S. Buldhana Ratnagiri

Shri9 Taur G.R. Mumbai AhmednagarSangamner

Smt. Kulkarni Madhuri S.10 Dhule Latur

Shri NerlikarR.M.11 Vaijapur Aurangabad Kalyan Thane

Shri Ingle P.S.12 Pune Jalgaon

Shri13 Dindokar S.V. Mumbai Thane
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The Hon’ble the Chief Justice and Administrative Judges of the Bombay 
High Court have been pleased to make the following postings;-

ANNUAL GENERAL TRANSFERS - 2025 
OF THE CIVIL JUDGES, SENIOR DIVISION

Khed - 
Rajgurunagar

2"^* Court, 
Mazgaon

Khed 
Rajgurunagar



Sr. No. NAME STATION DISTRICT PROPOSED POSTING ,

14 Shri Kulkarni U.P. Nagpur Pune

Shri15 Rote R.S. Ahmednagar Ichalkaranji Kolhapur

16 Shri Karade R.M. Vaijapur Aurangabad Madha Solapur

Shri17 More V.S. Bhusawal Jalgaon Latur

18 Shri Zambre P.D. Amravati Vaijapur Aurangabad

(#)19 Smt. Satav R.M. Ratnagiri Beed

20 Shri Gaikwad S.J. Mangrulpir Washim Nanded

21 Shri Karlekar B.M. Ahmednagar Islampur Sangli

Shri Jahagirdar S.S.22 Solapur Ahmednagar

23. Smt. Gaikwad S.R. Buldhana Akola

24 Shri Gujijar R.K. Wardha Kandhar Nanded

25 Shri Lokhande P.B. Udgir Latur Barshi Solapur

26 Shri Rafnteke A.D. Chandrapur Amravati

Bhosale R.S.27 Srht. Mumbai Solapur

Smt. Bhatia J.S.28 Pune Satara

2

District Legal 
Services 

Authority



Sr. No. NAME STATION DISTRICT PROPOSED POSTING
•> •i

Smt. Pingale S.S.29 Beed Ratnagiri

Shri30 Kher D.N. Parbhani Niphad Nashik

31 Smt. Tiwari Y.M. Ahmednagar Aurangabad

32 Shri Kokare A.P. Palghar Thane Mumbai

33 Smt. Deshmukh S.U. Mumbai Sangli

34 Smt. Patil Hema A. Bhusawal Jalgaon AhmednagarSangamner

(#) Shri Ghule J.Y.35 Hinganghat Wardha

36 Shri Baokar S.G. Nashik Ratnagiri

37 Smt. Mandavgade A.K. Nanded Mumbai

Shri38 Shinde P.R. Chandrapur Beed

39 Smt. Jain (Desarda) K.P. Nanded Pune

40 Smt. Merck R.N. Vaijapur Aurangabad AhmednagarKopargaon

Shri41 Bose S.S. AhmednagarKopargaon Nagpur

Shri42 Budruk S.S. Sangamner Ahmednagar Majalgaon Beed
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4^ Court, 
Girgaon

Judicial 
Magistrate (First 

Class)

Judicial 
Magistrate (First 

Class)

UT of Dadra 
Nagar Haveli at 

Silvassa



Sr. No. NAME PROPOSED POSTING ’STATION DISTRICT

Shri43 Misal V.U. Aurangabad Mumbai

(#) Shri Mahadar S.U.44 Sangamner Ahmednagar Aurangabad

Shri Deshpande P.K.45 Nagpur Nashik

46 Shri Balwani C.R. Jalgaon Amravati

Shri Bhavsar M.P.47 Malegaon Nashik Pune

Shri48 Zanvar D.S. Nashik Mumbai

Shri Yadav G.B.49 Ahmednagar GangakhedNewasa • Parbhani

Kaduskar D.P.50 Smt. Nashik AhmednagarSangamner

51 Smt. Bose A.D. Aurangabad Nagpur

Shri52 Gaware B.B. Bhandara

Shri Bhandari V.I.53 Solapur Pune

Shri Hiwale S.B.54 Nashik

Gaikwad J.W.Shri55 Mumbai Amravati

Fokmare S.K.56 Shri Thane Mumbai
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Mumbai 
Suburban

Judicial 
Magistrate (First 

Class)

Registrar (Legal) 
State Consumer 

Dispute 
Redressal

Commission, 
Circuit Bench,

Judicial 
Magistrate (First 

Gass)

Judicial | 
Magistrate (First 

Gass)

Raigad at 
Alibag

22"^ Court, 
Andheri



PROPOSED POSTINGSr, No. NAME STATION DISTRICT
. r'--- -

Shri Chendke A.A.57 Osmanabad

Shri58 Kamat S.D. Osmanabad Nagpur

59 Smt. Zanwar K.S. Mumbai Ahmednagar

Shri60 Khandelwal D.P. Bhandara Dhule

61 Shri Gunnal A.R. Panvel Niphad Nashik

(#)62 Shri Deshpande Sharad G. Ahmednagar Nanded

63 Thakur R.B. JalgaonSmt. Mumbai Labour Court

Shri64 Thakur V.N. Wardha Sillod Aurangabad

Shri Jadhav K.S.65 Labour CourtAurangabad Pune

66 Shri Baig A.H. Mumbai Amravati

i
67 ■Shri Nagargoje R.U. Solapur Nanded

68 Shri Deshmukh A.K. Mumbai Khamgaon Buldhana

:Shri Bhosale A.A.69 Nashik

I*
70 Smt. KhamgaonAttar M.B. Buldhana
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47^ Court, 
Esplanade

8^ Court, 
Esplanade

UT of Dadra 
Nagar Haveli at 

Silvassa

Raigad at 
Alibag

Sindhudurg at 
Oros

Raigad at 
Alibag

District Legal 
Services 

Authority

a-1' ’ V

Bhoom



Sr. No. NAME STATION DISTRICT PROPOSED POSTING'

Shri Solapure A.R.71 Thane Mumbai

72 Solapur Pune

73 Shri Deshmane P.P. Amravati Belapiu* Thane

74 Smt. Nirmale G. D. Ahmednagar Mumbai

75 Smt. Yerlekar P.B. Pune Chandrapur

76 Smt. Bangad S.S. Akola Nashik

77 Smt. Choudhary S.K. Thane Warora Chandrapur

(#)78 Shri Bangad S.K. Akola Nashik

79 Shri Deshingkar A.G. Malkapur Buldhana

80 Shri Phade M.V. Court, Dadar Mumbai Nagpur

81 Shri Shaikh A.B. Dhule Vaijapur Aurangabad

82 Smt. Burade Kaduskar B.M. Nashik Bhandara

8.3 Shri Shende H.J. Pune Amravati

84 Smt. Babar S.P. Sangamner Ahmednagar Nashik
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Sindhudurg at 
Oros

Presiding Officer 
School Tribunal

Judicial 
Magistrate (First 

Class)

Judicial 
Magistrate (First 

Gass)

Smt. Ratkanthwar - Jawadwar 
S.N.
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Sr. No. NAME STATION DISTRICT PROPOSED POSTING

Shri Ugale S.W.85 Pune

86 Shri Patil O.S. Daryapur Amravati Solapur

Shri87 Arbad B.N. Shahada Nandurbar AhmednagarSangamner

baundShri Deshpande G.A.88 Amravati FHine

Shri Shilar M.A.89 AhmednagarKcpargaon ' Akola

Shinde A.A.Shri90 Nanded

Shri Kulkarni Abhijeet V.91 Gondia Thane

Shri Ghanwat S.D.92 Majalgaon Deed Malshiras Solapur

Shri93 Patil Krishnarao K. Mumbai Beed

Shri Deshmukh S.V.94 Mumbai Indapur Pune

Shri Singhel K.R.95 Kolhapur Pune

96 (#) Shri Dabhade D.H. AhmednagarSangamner Yavatmal

Shri97 Parave S.S. Ahmednagar Malegaon Nashik

Shri98 Pandit B.D. Ahmednagar BhoomKopargaon Osmanabad
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18^ Court, 
Girgaon

Raigad at 
Alibag

Raigad at 
Alibag

Small Causes 
Court

District Legal 
Services 

Authority



Sr. No. NAME STATION DISTRICT PROPOSED POSTING

Shri Bajaj S.A.99 Pune Akola

100 Smt. Doiphode M.Y. Kalyan Thane Wardha

101 Shri Pande R.V. Mumbai Nilanga Latur

Shri Shaikh Abdulkarim A.102 Mehkar Buldhana Paranda Osmanabad

103 Smt. Nalge A.S. Thane Dhule

(#)104 Shri Burade M.V. Nashik Bhandara

105 Smt. Jangde-Deshpande G.V. Nagpur Wardha

106 Shri Joshi U.V. Malshiras Solapur Akola

107 Shri Gawande B.K. Mumbai Wardha

(#)108 Shri Kulkarni P.N. Chandrapur Dhule

109 Smt. Soni S.D. Beed

110 Shri Hambire D.B. Buldhana Washim

111 Smt. SarafA.L. Niphad Nashik Aftiravati

112 Srht. Babar U.S. Satara Mumbai

8

Court, 
Vikhroli

36^ Court, 
Mumbai 

Central Railway

Raigad at 
Alibag

Small Causes 
Court

District Legal 
Services 

Authority

District Legal 
Services 

Authority



Sr, No. PROPOSED POSTINGNAME STATION DISTRICT
4

Shri113 Kharate P.K. Mumbai Achalpur Amravati

AkolaShri Bhendwade K.A.114 Labour Court Mumbai

115 Smt. Navandar A.N. Osmanabad

(#)116 Shri Pajankar R.S. Bhusawal Jalgaon Thane

Shri117 Mata D.M. Mumbai Pune

Smt. Bhosale (Narsale) R.S.118 Mumbai Nashik

Shri Wankhade N.R.119 Baramati Pune Nagpur

Shri120 Gosavi N.G. Ratnagiri Pune

121 Smt. Hangargekar V.R. Aurangabad Panvel

Shri Paithankar Y.S.122 Akola Ahmednagar

Shri Bhende J.V.123 Niphad Nashik AhmednagarSangamner

124 Smt. Gupta P.L. Kolhapur Bhandara

125 Smt. Rane P.V. WashimPune

126 Shri Gupta M.M. Labour CourtSatara Nagpur
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46* Court, 
Mazgaon

Raigad at 
Alibag

District Legal 
Services 

Authority

Small Causes
- Court

Raigad at 
Alibag



t

Sr. No. NAME STATION DISTRICT PROPOSED POSTING

Shri Yengade B.T.127 Ichalkaranji Kolhapur Parbhani

(#)128 Shri Dande D.R. Mumbai Pune

129 Smt. Judge D.M. Nanded Hinganghat Wardha

Shri130 Nandanwar G.K. Hingoli Parbhani Wardha

Shri131 Jaiswal A.N. Jalna Malkapur Buldhana

Shri Shinde Sunil S.132 Pune Solapur

Shri133 Deshmukh G.B. Sangamner Ahmednagar Malegaon Nashik

Shri134 Ambodkar J.M. Mumbai Pune

135 Shri Ghadge V.B. Wardha Vaduj Satara

136 Shri Joshi S.V. Chandrapur Labour Court Ratnagiri

137 Shri Malvade A.R. Nagpur Vita Sangli

138 Smt. Deshmukh Maya A. Ahmednagar Satara

139 Shaikh R.M.Smt. Mumbai Ahmednagar

140 Smt. Phulbandhe S.V. Pune Wardha
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' 10^ Court, 
Andheri

57"^ Court,'
Kurla -

Presiding Officer 
School Tribunal



Sr. No. NAME STATION , DISTRICT PROPOSED POSTING

»
Swami S.V.Shri141 Dhule Mumbai

AhmednagarShri Deshmukh A.G.142 Wai Satara

143 Smt. Ganvir R.M. Thane Panvel

Shri Bansal N.V.144 Mumbai Akola

Shri Mankhair V.M.145 Hingoli ParbhaniPune

1

Shri Joshi A.M.146 Daund Pune Daryapur Amravati

(#) Bansal R.N.147 Smt. Mumbai Akola

Shri148 Nathani R.H. Vasai Thane Mumbai

Shri Naikwadi I.M.149 Ahmednagar Kolhapur

t

150 Smt. Tamne A.M. Parbhani Mumbai

151 Smt. Baig F.B. Beed Vaduj Satara

Shri Jaisingani K.M.152 GondiaPune

(#) Shri153 Patil R.R. Gadchiroli Ratnagiri

Shri Kulkarni Amogh P.154 Bhoom Osmanabad Labour Court Mumbai
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Railway Mobile 
Court, Andheri

Judicial 
Magistrate (First 

Gass)

District Legal 
Services 

Authority

Small Causes 
Court

District Legal 
Services 

Authority

Raigad at 
Alibag

Small Causes
‘ Court

f-'-'. -!



!
Sr. No. NAME STATION DISTRICT PROPOSED POSTING;

Shri155 Meshram Y.L. Pune Chandrapur

Islampur156 (#) Shri Chaukhande V.G. Sangli Washim

Shri Quadri T.N.157 Kelapur ’ Yavatmal Labour Court Ahmednagar

(#) Shri158 Bansod P.H. Jalgaon

159 Smt. Pingle K.M. Mumbai Ahmednagar

160 Shri Nerkar P.H. Pune Nagpur

161 Smt. Khanwe M.R. Jalna Ahmednagar

(#)162 Shri Khanorkar A.P. Barshi Solapur Gadchiroli

163 Shri Khandale A.A. Pandharpur Solapur Buldhana

164 . Smt. Patil Pratibha A. Nashik Ahmednagar

165 Shri Gaherwar S.H. Mumbai Niphad Nashik

166 Smt. Patil Varsha B. Washim

167 Smt. Agrawal S.G. Ahmednagar Mumbai

168 (#) Shri Unhale P.M. Mahad Nagpur

12

UT of Daman & 
Diu at Daman

Raigad at 
Alibag

69^ Court, 
Mazgaon

13*" Court, 
Dadar

Raigad at 
Alibag

District Legal 
Services 

Authority

District Legal 
Services 

Authority

District Legal 
Services 

Authority

Judicial 
Magistrate (First 

Class)

District Legal 
Services 

Authority



Sr. No. PROPOSED POSTINGNAME DISTRICT

Shri Suryavanshi D.D.169 Mumbai Palghar Thane

Smt. Jadhav H.R. Mahad170 Ahmednagar

Shri171 Amravati Retained

172 Shri Bihare M.P. Mumbai AhmednagarKopargaon

Shri173 Mantri O.N. Beed Nagpur

Shri Tekwani V.A.174 Washim Buldhana

(#)175 Smt. Bharsakade (Wagh) P.P. Jalna

176 Smt. Shejwal-Kale P.T. Wardha Ahmednagar

177 Amravati Retained

Shri178 Mokashi S.R. Gondia Baramad Pune

Shri Pande M.P.179 Ahmednagar Buldhana

180 Shri Jain A.O. Madha Solapur Ahmednagar

(#) Shri Shinde M.P.181 SolapurPune

Shri182 Ubale S.S. Washim Ahmednagar

13

Sawant P.D.
(Under Suspension)

72'"' Court, 
Vikhroli

52’"^ Court, 
Kurla

UT of Daman & 
Diu at Daman

Raigad at 
Alibag

District Legal 
Services 

Authority

Shri Yadav R.P.
. (Under Suspension)

~ ST/mON



Sr. No. NAME STATION DISTRICT PROPOSED POSTING

(#) Shri183 Bhosale S.P. Mumbai Nashik

184 Shri Marlecha A.B. Nilanga ShrirampurLatur Ahmednagar

Shri185 Shelke B.B. Ahmednagar Mumbai

186 Shri Ahir R.R. Ambad Jalna Labour Court Nagpur

Shri187 Pathan N.A. Chandrapur Kolhapur

Shri Patil Sachin Sarjer.ao188 Nagpur Osmanabad

Shri Ghagi V.D.189 Sangli Bhusawal Jalgaon

190 Smt. Diwan Ashvini P. Bhandara Jalna

Smt. Yadav M.R.191 Amravati Labour Court Mumbai

192 Smt. Desai A.A. Akola Thane

»

Shri193 Dhend N.N. Amravati Mumbai

194 Smt. Padolikar S.M. Nagpur Jalna

195 Smt. Sheikh N.N. Yavatmal Bhusawal Jalgaon

196 Shri Khairnar S.C. Ambad Jalna AhmednagarKopargaon
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62"'* Court, 
Dadar

District Legal 
Services 

Authority

Judicial 
Magistrate (First 

Class)

Judicial 
Magistrate (First 

Gass)



Sr, No. DISTRICTNAME PROPOSED POSTING

197 Smt. Deshpande R.R. Bandra Mumbai Pune

198 Shri Dange R.D. Mumbai Bhoom Osmanabad

Shri199 Soni G.G. Beed Ahmednagar

200 Shri Kore S.G. Mumbai Labour Court Sangli

201 Shri Zate D.M. Ahmednagar

202 Smt. Nagori A.R. Rahata Ahmednagar Jalna

Shri203 Devarshi U.P. Solapur Pune

Shri Suryavanshi I.K.204 Thane Solapur

205 Smt. Taru P.D. Wai Satara Jalna

206 Kulkarni M.B.Smt. Nashik Pandharpur Solapur

(#) Shri207 Khan K. I. Mumbai Jalna

208 Shri Chaudhari K.G. Latur Mumbai

Shri Doiphode A.C.209 Thane Kolhapur

Shri210 Fulzele D.D Vaduj Satara Mehkar Buldhana
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63'’'* Court, 
Andheri

Judicial 
Magistrate (First 

□ass)

District Legal 
Services 

Authority

Raigad at 
Alibag

i 
STATION

5',
• »



Sr. No. NAME STATION DISTRICT PROPOSED POSTING

Dholam S.N.211 Smt. Mumbai Vasal Thane

Shri Deshmukh P.P212 Bhandara

Shri213 Satav M.R. Ratnagiri Beed

Shri Garad S.D.214 Nashik Mumbai

Shri Suryawanshi K.S.215 Mumbai Ambajogai Beed

Shri Sayyed S.P.216 AmbadJalgaon Jalna

Shri Shaikh Saifuddin B.217 Sangli Rahata Ahmednagar

218 Shri Nahar K.A. Yavatmal Nandurbar

Kothule M.K.219 Smt. Solapur Pune

Morey V.N.Shri220 Nandurbar AhmednagarNewasa

Shri Rahata221 Rajput K.C. Mumbai Ahmednagar

Shri Yadav V.S.222 Osmanabad Mumbai

Inamdar S.V.223 Smt. AhmednagarRatnagiri

224 Shri Naik S.N. Pusad Yavatmal Ralgad at Allbag
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I

42"^ Court, 
Shindewadi

12th Court, 
Bandra

Judicial 
Magistrate (First 

Class)

Small Causes 
Court

Small Causes 
Court

Judicial 
Magistrate 
(First Class)

(w.e.f.
11.04.2025)

Mumbai



»

■'

Sr. No. NAME STATION DISTRICT PROPOSED POSTING

Shri Argade D.A.225 Pune Mumbai

226 (#) Smt. Nirale T.M. Ahmednagar Raigad at Alibag

Shri Nepte M.C.227 Vaduj ShahadaSatara Nandurbar

Shri Alewar A.S.228 MalshirasPune Solapur

229 Shri Gawai V.C. Mumbai Ambad Jalna

(#)230 Smt. Patil B.K. Ahmednagar Osmanabad

(#) Shri231 Sonawane K.M. Panvel Ahmednagar

Shri Chavhan M.V.232 Mumbai Chalisgaon Jalgaon

Shri233 Kulkarni A.M. Mumbai Bhusawal Jalgaon

Shri234 Gaikwad R.N. Nandurbar Labour Court Ahmednagar

Shri Budhwant M.S.235 Majalgaon Beed Mumbai

236 Smt. Dhanorkar M.R. Malshiras Solapur Mumbai

Shri Walujkar A.A.237 Mumbai Palghar Thane

238 Smt. Yadav J.N. Paranda Osmanabad Mumbai
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66th Court, 
Andheri

70th Court, 
Mazgaon

56^ Court, 
Mazgaon

Raigad at 
Alibag

Judicial 
Magistrate (First 

Gass)

Judicial 
Magistrate (First 

Gass)

District Legal 
Services 

Authority

District Legal 
Services 

Authority

Small Causes 
Court

Judicial 
Magistrate (First 

Gass)

District Legal 
Services 

Authority

•'-iT * ■’ '■ !****-.« ■ ■

f •' -i



DISTRICTSr. No. NAME PROPOSED POSTING !STATION

239 Shri Pathan D.R. Chandrapur Labour CourtWarora Mumbai

(#) Shri Chonde A.S.240 Mumbai Parbhani

Shri241 Girwalkar V.N. BuldhanaBhiwandi Thane

ShrirampurShri242 Ramble V.B. Ahmednagar Udgir Latur ;

Shri Sayed A.R. Gangakhed243 KhamgaonParbhani Buldhana

Shri Deshmukh Sushii S.244 MajalgaonNagpur Beed

Shri245 Mule S.K. Nagpur Mumbai

246 Shri Charankar G.M. Washim Mumbai

247 Bhor S.R.Smt. Achalpur Labour CourtAmravati Thane

248 Shri Kale D.P. Buldhana Labour Court Thane

Smt." Paithankar S.P.249 Jalna Thane

Shri Deshpande A.S.250 Rahata Ahmednagar Pusad Yavatmal

251 Nagpur Mumbai
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6"^ Court, 
Mazgaon

District Legal 
Services 

Authority,

Small Causes 
Court

Small Causes 
Court

Judicial 
Magistrate (First 

Class)

Smt. Kotnis J.A.



Sr. No. NAME DISTRICT PROPOSED POSTING
r—

Ratnagiri252 Smt. Vankore S.S. Parbhani

253 Amravati Mumbai

254 Shri Thaware M.T. Washim Labour Court Mumbai

Shri Chimankar S.G.255 Malegaon Nashik Mumbai

256 Shri Kadam S.Y. Palghar Thane Pusad Yavatmal

257 Kakde J.M.Smt. Solapur Chandrapur

Shri MhaskeyA.G.258 Kolhapur Solapur

Shri WajeT.B..259 Chandrapur Mumbai

260 (#) Shri Karmore V.G. Jalna Chandrapur

261 (#) Smt. Jamadar Nazanin M. Khamgaon Buldhana Mumbai

262 Smt. Ghadge P.V. Wardha Satara

Shinde D.M.263 Smt. Jalna Nagpur

19

Presiding Officer 
School Tribunal

Registrar (Legal) 
State Consumer 

Dispute 
Redressal 

Commission,

Judicial 
Magistrate (First 

Qass)

Judicial 
Magistrate (First 

Gass)

Small Causes 
Court

” STATION

Smt. Joshi Neha N.



Sr. No. NAME STATION DISTRICT PROPOSED POSTING. =

264 Smt. PandeyS.O. Akola Mumbai

265 (#) Shri AdeS.P. Satara Chandrapur

(#) Shri Kalapagar U.B.266 Chandrapur Mumbai

267 Smt. Doiphode D.A. Thane Kolhapur

268 Shri Diwakar B.V. Ahmednagar Aurangabad

(#) Shri Tapadiya P.G.269 MumbaiPune

270 Shri Sowani M.R. Nanded Bhiwandi Thane

Shri271 Chitale M.M. Islampur Sangli Mumbai

272 Shri Jondhale P.S; KelapurNagpur Yavatmal

Shri273 Tidke A.D. Labour Court Chandrapur
i

(#)274 Smt. Suryawanshi P.I. Belapur Thane Solapur

Shri Ingle S.S.275 Kolhapur Chandrapur

20

Sindhudurg at 
Oros

Presiding Officer 
School Tribunal

. Judicial 
Magistrate (First 

Class)

District Legal 
Services 

Authority

District Legal 
Services 

Authority

District Legal 
Services 

Authority

District Legal 
Services 

Authority

President 
Maharashtra 
Slum Areas 

[Improvement, 
Clearance and 

Redevelopment] 
Tribunal



Sr. No. NAME DISTRICT PROPOSED POSTING

276 Shri Vyas N.G. Yavatmal Mumbai

t

277 Shri Phule S.L. Latur Mumbai

Smt. Patil V.V.278 Baramati Pune Mumbai

279 Smt. MujumdarA.S. 'Belapur Thane Mumbai

280 Smt. Patil Vishakha B Beed Amravati

Purohit R.K.281 Shri Niphad Nashik Chandrapur

i.

Shri282 Ghule K.K. Mumbai Belapur Thane

283 Shri Chouhan B.B. AmbajogaiAkola Beed

Paikrao D.S.Shri284 Labour Court AkolaNagpur

Smt. Kolhar M.R.285 Aurangabad Labour Court Nagpur

286 Smt. Mete R.V. Chandrapur Labour Court Yavatmal

(*) Shri Rathod R.M.287 Chalisgaon Jalgaon Thane

(*) Shri Dhepe G.R.288 Mumbai Jalna

21

*

19**’ Court, 
Esplanade

Judicial 
Magistrate (First 

Gass)

Judicial 
Magistrate (First 

Gass)

Judicial 
Magistrate (First 

Gass)

Judicial 
Magistrate (First 

Gass)

STATION

Pusad



Sr. No. NAME STATION DISTRICT PROPOSED POSTING,;

(*) Shri Deshpande N.G.289 Jalgaon Ahmednagar

(*) Smt. Jambhule V.R.290 Bhandara

Sillod(*) Shri Khedekar D.S.291 Aurangabad Labour Court Aurangabad

(*) Kandhar292 Nanded Aurangabad

(*) Shri Wagdole P.R.293 Ambajogai Beed Sangli

(*) Shri Jadhav N.B.294 Pusad Yavatmal Baramati Pune

Shri295 Shaikh M.R.A. Mumbai Retained

Amalner296 Shri Deshpande P.P. Jalgaon Retained

Shri Maliye S.T.297 Nandurbar Retained

Smt. Ahmed T.M.298 Pune Retained

KalyanLanjewar A.S. '' 'Shri299 Thane Retained

Shri300 Sandhu T.A. Malegaon Nashik Retained

Sahasrabudhe S.S.301 Shri Aurangabad

302 Smt. Pekhale-Purkar J.V. Nagpur Retained

22

Retained
t

Court, 
Esplanade

Sindhudurg at 
Oros

Smt. Kore V.J.



L Sr. No. NAME DISTRICT PROPOSED POSTING

Smt. Ichpurani B.N.303 Retained

304 Shri Bafna S.A. Kolhapur Retained

Shri Dhengale J.C.305 Latur Retained

Shri306 Kurhekar S.D. Karad Satara Retained

Shri Marchiyal.A.R.307 Baramati Pune Retained

308 Shri Dongare D.U. Pune Retained

309 Smt. Hingne P.V. Mumbai Retained

Shri Gulve Patil V.B.310 Mumbai Retained

Deshmukh V.D.Shri311 Wardha Retained

Shri312 Deore S.B. Kolhapur Retained

Shri Ghogle R.T.313 RetainedAmravati

Shri Itkalkar G.G.314 Nagpur Retained

Shri Garad S.H.315 Mumbai Retained

316 Smt. Phadnis V.P. Aurangabad Retained

i.
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20^ Court, 
Mazgaon

30^ Court, 
Kurla

54'*’ Court, 
Mazgaon, 

(PITA)

Nashik 
i.

I’

STATION



STATIONSr. No. NAME DISTRICT PROPOSED POSTING

Shri317 Joshi H.U. Mumbai Retained

318 Smt. Deshmukh Meghana A. Amravati Retained

Shri319 Shaikh F.K. Bhandara Retained

Chikane S.T.Shri320 Baramati Pune Retained

Shri Gotey P.T.321 Latur Retained

Shri Tekale A.S.322 Mumbai Retained

Shri323 Pande J.G. Retained=i^Nagpur r-

324 Shri Kulkarni P.S. Wardha Retained

Janakwar D.N.Shri325 Kalyan Thane Retained

326 Shri Ingle R.T. Paranda Osmanabad Retained

Shri327 Patil D.T. Mumbai Retained

328 Shri Pathan H.J. Shrigonda Ahmednagar Retained

329 Shri Giri D.M. Karjat Ahmednagar Retained

Shri330 Shaikh I.A.R. Kalyan Thane Retained

24

49^ Court, 
Vikhroli

64th Court, 
Esplanade

■ 14"' Court, 
Girgaon



•* Al*

Sr. No. NAME STATION DISnUCT PROPOSED POSTING

331 Ako la Retained

Notes : 1 Await detailed Notification of the postings, which will follow.

3 Courts reopen after vacation

4

5

(*) Judicial Officers not due for transfer and who are transferred on their request are'not entitled6

to Transfer Grants/ Allowances.

7 Except above, all the representations are rejected.
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(S. S. Adkar) 
Registrar General 

High Court, Bombay

The Judicial Officers shall forward their representation if any, against the posting given in AGT 
Memo 2025 only through the link provided in the Judicial Officers Portal on the official website 
of Bombay High Court from 07.04,2025 to 14.04.2025. The link will be disabled thereafter.
The representation received thereafter, would not be considered at all. After submission, the 
representations will be automatically received in this office through email (rg’bhc@nic.in).

The Judicial Officers who are under order of transfer are directed (a) to finish by Judgments all 
cases in which hearing has already been concluded and (b) should endeavour to dispose of all 
part-heard cases before handing over charge.

on 9* June, 2025.

2 The Hon’ble the Chief Justice and Hon'ble Administrative Judges have been pleased to direct that 

all the Officers under orders of Annual General Transfers should leave the charge of their present 

posting in consultation with the Principal District Judges of the respective stations, leave charge 

during vacation period in such a manner that after utilizing admissible joining period, normally 

• they take charge at new station on the date of re-opening before office hours. This is necessary to 

ensure that on re-opening of Courts after vacation, all the Judicial Officers are functional at new 
station.

Date: d’T^April, 2025

8 (#) The Judicial Officers who are transferred and posted as a) Presiding Officer, School Tribunal, 
b) Secretary. District Legal Services Authority c) Registrar (Legal) State Consumer-Dispute Redressal 

Commission d) President Maharashtra Slum Areas [Improvement, Clearance and Redevelopment | 
Tribunal e) CJSD, LIT of Dadra Nagar Haveli at Silvassa f) CJSD, UT of Daman & Diu at Daman, 
shall leave the charge in consultation with the High Court.

Shri Jadhav N.D.

mailto:bhc@nic.in

